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O.A.NO. 149/92. Data of Order;24-2-92. 

Applicant. 

/Dire

ctor

0 
of India, rep. by the SecretarY to Govt., 

ryof Communications. Lept. of Telecom 
Secretariat, New teihi. 

 General, TeleCommUn1catb0* NeW elhi.,,7 

ief General Manager, PelephOnes. 
rcle. Hyderabad4.'' 

he Chief Superifltevts central Telegraph 
ffice,HYderabad. 7 
he superintendt. central Telegraph Office, 

secunderabad 3. f 
Respondents. 

r For the Applicant: Mr. v.Venkatear RaO. AdVocate. 
For the Respondents: Mr.m.Jaganmohan Reddy, Addl.CGSC. '- 

-I  

CO RAN: THE HON'BLE MR.R.BALASUBR NiAN ; MEMBER(ADMN) 

AND 

THE HON'BLE MR.T.CHAN 
DRASEKHARREDLY ; MEMBER(JUDL) 

(Order dictated by Hon'ble Sri R.Bala5Ubram8nh1 Merter(A)) 

Wen the case was taken up for admission hearing, 

it was pointed out that the relief asked for in this O.A. is already 

covered by the judgment dt. 26_91991 passed in O.A.502/91. 

Hence we dispose-of this application at the admission stage itself 

with the same directions as were given in O.A.502/91 viz., 

(a) the applicant shall be reinstated into serflce 

within a period of two months from the date of 

receipt of this order; 

(b)the respondents are directed to absorb the applicant 

on regular basis in accordance with the scheme, if 

there is any. If there is no scheme available they 

shall prepare a scheme to absorb the Physically 

Handicapped public Telephone AttenUants and extend 

the same to the applicant before US also. 



Accordingly the O.A. is disposed-of with thez 

tions. No order as to costs. 

DeputfRegistrar(Jucl(4) / 

The Secretary to Govt. Union of India, Ministry of Communications 
Department of Telecom, Central Secretariat, New Delhi. ! / 

/ 2. The Director General, Telecommunications, New De1hi. 
/  The chief General Manager, Telephones, A.P.Circle, 

J Hyderabad-l.J 

 The Chief superintendent, Central Telegraph Office, HyderabadJ 

f L The Superintendent, Central Telegr4h Office, Secunderabad-3,., 
 One copy to Mr.V.Venkateswar Rao, Advocate, CAT.Hyd. ' 

 One copy to Mr. M.Jaganmohan Reddy, Addi. CGSC.CAT.Myd. 

 One spare copy. 

pvm 


